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follows: 

.(R . in crores) 

Profits Dividends Royalty Technical 
know-bow 

fees 

19.12 70.31 39.72 58 .58 

Industry-wise break-up of such remittances 
is not available. . 

(b) and (d). No industry-wise ceiling 
00 foreign eKChange remittapces that can 
be made under foreign coJJaboration 
arrangements has been laid down. Foreign 
collaboration arrangern nts in desired areas, 
i"ncluding the field of manufacture of 
automobiles. are allowed on a selective 
basis keeping in view inter-alia the nature 
and' sophist-ica tion of technology, our need 
for it, its po tential for effecting cost 
reduction, mployment gener tion. energy 
conservation~ xport possibilitie tc. 

Results of Recent Polley of Reducing Rate. 
or Income Tax 

101 J. SHRI HUSSAIN DALWAI: 
Will the Minister of FINANCE be pleased 
to stat 

(a) whether the recent policy of 
Government of reducing ra tes of Income w 

tax, paid any .dividends in the form of 
(i) voluntary filing of returns; (ii) voluntary 
payment of more taxes; and (iii) collection 
of taxes; 

(b) if not, whether Government propose 
to continue pursuing the same policy; and 

(c) if 0, whether Government propo e 
to check the Bow of black money at the 
same time? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANe (SHRI 
JANARDHANA POOJAR YJ: (a) Yes, 
Sir. 

(b) Does not arise in view of (a) 
above. 

ForeilD Exchange Earn d Tbrought Export 
or Fro 

1012. SHRI BRAJAMOHA 
MOHANTY : Will the Minist r of 
COMMERCE be pleased to tate: 

(8) the quantity of forg leg exported 
during the last three year and th total 
amount of foreign exchange ther by; 

(b) whether Government have banned 
sovering of hind leg of the frog for export 
purposes; 

(C) wheth rome of the Stat Govern-
ment have legalised the trapping and kilHng 
of frogs and if so, the reaction of Union 
Government thereto; 

(d) whether Government are aware of 
the impect of frogs klll.ing in our ecology 
and more particularly in tb agriculture; 
and 

(e) if so, the steps Government have 
taken to protect the frogs in our ecological 
system? . 

THE MINISTER OF COMMERCE 
(SHRI ARJUN SINGH) : (a) xports of 
Frogleg and their value during the last 
three years are :-

Year 

1982-83 

1983-84 

1984-85 

QuaD ti ty 
.(in tonnes) 

1896 

2428 

2728 

Value 
(R8. 

4.72 

6.68 

7.77 

(b) There is no uch ban bu ther 

) 

exist a ban 00 trapping of frog and pro-
CCI ins of fro leg during the four month 
period (rom 15th April to 15th Au u t 
every year. 

(c) Under tbe Wild Lit (Protection) 
Act, 1972. C tcbin jdeaJin in fro 
require tt ppin jd aJer hip Hc nc i ue 
by the Wild-lit Authori i f ( (at 
Government concerned. Some Stat 
Government lik eral Gujarat. 

a ., t, I) Pac b 
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leaaJi ed the trapping and killing of 
' frog '. 

(d) and (e). Measures taken' by the 
Government to maintain ecological , balance 
8Dd prevent indiscrimillat killing of frog 
lor export, inc lude : ' 

,(I) allowing suc~ exports only by 
units having facilities ' for humane 
killins of frogs and hygienic pro-
cessing of frogJegs; 

(Ii) putting a ceiling, on these exports; 

(iii) regulating the ca tchins ) f frog for 
process ins j 

(iv) aJlowing only certain sp~cies for 

trapping aod export of th "i r leg : 

and 

(v) bannina tra pping and processing 

during the ~reedin8 season, 

Reduction In tbe Width or Sblrfing and 
Suiting Clotbs 

1013. PROF. K. V. THO MAS: Will 
the Minister of TEXTILES be pleased to 
state: 

(0) whether it has been brought to the 
attention of Government that the width of 
the shirting and suitin cloth has been 
reduced from the usual 36 inches to 35 or 
34 Inches;' and 

(b) whether Government propose (0 

take action against the mills producing the 
cloth ' a this amounts to the cheatin of 
the public? 

THE MINISTER OF STATE OF • HE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN : (~) a nd (b) . 
At pre cnt, there is no re (fiction 'on mills 
to manufacture uiting or hirting cloth or 
aoy olh r type of cloth in oy peci c 
width. M nufacturer re. h wev r. 
t Quired to tamp the length and width a 
laid down und rel~YJn Ie til 0 tr J 
I} . . 

'Resumption i,n Imports 'of Hops 

1014. 'SHRI N. TOMBI SINGH: Will 
tho:: Mi ni L: r o f LO\L'v1ERCE be pleased to 
state : 

(a) whether Government are considering 
to resume the import of hops, a berb used 
in the manufacture of beer; 

(b) j f so, the reasons therefor; and 

(C) whether attention of Government 
has been drawn to impending icconvenicocc 
of the hops growers in Jammu and Kashmir 
in the even of the import being resumed 
and in vi ' w of tbe self ufficieocy of the 
said raw materia) in the country at 
preseot ? 

TH,E MINISTER OF COMMERCE 
(SHRI ARJUN SINGH): (a) and (0). The 
import of Brewery hops is restrjcted under 
Appendix 28 of Import Export Policy. 
There is not proposal to modify the 
Impor t policy far bops. 

(c) No, Sir. 

Hot I F ciJities in tbe Nortb Eastern States 
and Union Territories in Seventh Plab 

1015. SHRI N. TOMBI SINGH: Will 
the Mini s te r of PARLIAMENTARY 
AFFAIRS AND TOURISM be pJeased to 
state tbe provision for the increase of hotei 
faciliti es in tbe North Eastern States and 
Union Territories in the Seventh Five Year 
Plan with special reference to the State of 
Manipur? 

'THE MINISTBR OF PARLIA. 
MENTARY AFFAIRS AND TOURISM 
(SHRI H,K L. BHAGAT): The Depart-
ment of Tour,ism does not directly under-

take const ruction of hotels. However. for lhc 
7th Five Year Plan the India Tourism Deve-
lopment Corporation have a provision of 

. 5 crore to take up construction of new 
proj cts in North Ea tern· P gion as joint 

venture projects with the State Governments/ 
Union Territories. Under this scheme India 
Touri m Develo p ent Corporation have 
already finaJi ed proposals to construct joint, 
venture bot Is ,at O.luhati in AlJsam and 
tana at in .t\ruoaobaJ fradesb. Separate))'. 




